
NOVEMBER 25, 1966 E. C. Minutes 

lUI 1u'B. 
PAPERS LAID ON THE TABLE 

ANNUAL RFd'ORT OF CEMENT CORPOIIA-
TION OF INDIA 

Tlae Minister of Industry (Shri D. 
8aD,jlv8na): beg to lay on the 
Table-

(1) A copy of the Annual Report 
of the Cement Corporation of 
India Limited, New Delhi for 
the year 1965-66, along with 
the Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon, 
under sub-section (1) of sec-
tion 619A of the Companies 
Act, 1956. 

(2) Revi..,., by the Government 
on the working of the above 
Company. [Placed in Lib-
rary. See No. LT-7419/66]. 

ExpORT OF COIR YARN (INSPECTION) 
AMENDMENT RULES 

The Minister of Commerce (Shti 
Han"hai Shah): I beg to lay on 
the Table a copy of the Export of Coil' 
Yarn (InspeOliOll) Amendment Rules, 
1966, published in Notification No. S.O. 
3391 in Gazette of India dated the 4th 
November, 196G. under sub-section (3) 
of section 17 of the Export (QualitY 
Control and Inspection) Act, 1963. 
[Placed in Library . . <:ee No. LT-74l9/ 
66J. 

NOTIFICATION UNDER Mtm:s AND MINE-
RALS (REGULATION AND DEVELOPMENT) 

ACT. 

The Deputy M1ulster in the Minis-
try of Mines and Metals (Shri 
8. A. Mebdl) : On behalf of Shri 
S. K. Dey Sir, I beg to lay on the 
Table a ropy of Notification No. S.O. 
3340 published in Gazette of India 
dated the 5th November, 1966, under 
Bub-sectiOn (I) of section 28 of the 
Mines and Minerals (Regulation and 
Development) Act, 1957, rescinding 
Notification No. S.O. 329 published in 
Gazette of India dated the 30th Janu-

ary, 1965. [Pl<r:ed In Librarl/. See 
No. LT-7420j66]. 

CENTRAL SILK BoARD (REsEARCH AND 
SERvrCE STATIONS) CONSOLIDATED RE-

CRUITMENT RuLES 

The Deputy Minister In the Mlnlstey 
of Commerce (Shri Shaft Qureshi): I 
beg to lay on the Table a copy of the 
Central Silk Board (Research and 
Service Sitation) Consolidated Re-
cruitment Rules, 1966. published in 
Notification No. G.S.R. 1311 in Gazette 
of India dated the 27th August, 1966. 
under sub-section (3) of section 13 of 
the Central Silk Board Act, 1948. 
[Placed in LibraTl/. See No. LT-7421/ 
661. 

12.39 hrR. 

ESTIMATES COMMITTEE 

MINUTES 

Shri A. C. Guha (Barasa!): I beg 
to lny on the' Table a copy each ()f 

the following-

(1) Minutes of the sitting of th" 
E~timatcs Committee relatinK 
to their Ei!:hty-second, Eighty-
third, Hundredth, Hundl'e<l-
first and Hundred-second Re-
purls on the Ministry of Edu-
cation (Univcrs~t:,- Grant.. .. 
Commissiun and Central Uni-
versities) ; 

(2) Minutes of the sittings of the 
Estimates C0rnlilitiee relating 
to their Ninety-first Report on 
the Ministry 01 Railways 
(South Eastern Railway); and 

(3) Minut<'; of the sittings of the 
Estimates Committee relating 
to their Ninety-eighth and 
Ninety-ninth Reports on the 
Ministry of Food, Agrioullure 
Community Development and 
Cooperation (Do..:iJ:.lrl.Iilcnt of 
Community Development). 




